Email Consultant Judicial-lBTg.B.)

NOTICE in Original Application No. 298/2023

From : SREEKALA <sp.venugopal@nic.in> Mon, Aug 07, 2023 10:02 AM
Subject : NOTICE in Original Application No. 298/2023 @
To : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>

Cc : Ms Leena Nandan <secy-moef@nic.in>, Manoj Joshi <secyurban@nic.in>, K. Sanjay
Murthy <secy.dhe@nic.in>, A Srija <srija.a@gov.in>, Subhendu Das
<subhendudas.edu@nic.in>

Sir,

Please refer to vour e-mail dated 01.08.2023 on the above subject. The comments of the Department of School
Education & Literacy, Ministry of Education are as under:-

The proposals under Strenathenina of Infrastructure in Schools. have been mainlv for Additional Class Rooms
and Toilets for Boys & Girls and these proposals were formulated based upon the civil works norms decided by
PWD, GNCT of Delhi. It is brouaht to vour notice that there had been no use of Asbestos Roof Sheets for
schools in Delhi in the construction of Additional Class Room & Toilets for Bovs & Girls so far. Hence, necessary
measures for public health & environmental health have already been taken into account in Delhi under
Samagra Shiksha Scheme being implemented by the Department of School Education and Literacy..

This has the approval of the competent authority.

Regards,

Sreekala P. Venugopal

Deputy Secretary

D/o School Education & Literacy
Shastri Bhawan

New Delhi-110001
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